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Visit of Mrs. GIIIIdId to U.K. 

4t&3. SHRI HARI VISHNU KAM-
ATH: Will the Minister of EXTERNAL 
Al'l'AIRS. be pleased to state: 

(a)whether his attention bas been 
drawn to a reported statement made 
b;y Shrimaii Indira Gandbi in Lon~on 
durinl her recent visit to that cIty 
to the effect that be (the Minister) 
Ilad denounced or opposed the Indo-
Soviet Treaty of Friendship, Peace 
aDd. Cooperation; 

(b) if so, whether her aforesaid 
.tatement is factually, substantially 
or even notionally true or false; and 

(C) if false, wbat action has been, 
or is proposed to be, taken in the 
_atter? 

THE MINISTEJt OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
'(SHRI SAMARENDRA KUNDU): (a) 
to' (c). Yes, Sir. This statement was 
not in accordance with facts. The 
Mini.ter of External Affairs therefore 
issued a press denial in which he re-
called that he had welcomed the Indo-
Soviet Treaty soon after it was siined 
8Ild· cbaUenged ber to furnish evidence 
tc. support her statement. A copy of 
tile preIS denial is given in tbe State-
ment plaCed on the table of the House. 

8t:ateaaeDt 
My attention bas been drawn to a 

statement reported to have been made 
by Sbrimati Indira Gandbi in London 
on November 15, 1978, in which she 
has asserted that I was against the 
Indo-Soviet Treaty of Peace, Friend-
ship and Co-operation and that durini 
tbe General Elections in March. 1977, 
I demanded its abrogation. 

2. During her long political career 
and in the pursuit of personal power, 
Sbrimati Gandhi has resorted to nu-
merous strategems and distortions in 
order to malign her opponents. Her 
exercises in half-truths and utter fal-
Rhoods are too well-known for me to 
undertake to categorise them here. 

This alleiatioo levelled by her a,ainst 
me. nevertheless, take~'1he cake. She 
has forgQtten conveniently, a little too 
conveniently, that even as a Member 
of the Oppoaition in the year 1971. I 
had welcomed the Indo-Soviet Treaty 
soon after it was stilled. This has not 
been a secret to· anyone, and yet con-
sistent with her nuparalleled record in 
political distortions and falsehoods, sbe 
has thought it flt to make this utterly 
baseless accusation. 

I challenge her to furnish evidence 
to support her statement, which is a 
vicious lie. And if she is unable to do 
so. the least that can be expected of 
her is to render a public apology. 

(AtaI Bihari Va,;payee) 

New Delhi. 
November 16, 1978. 
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TelephODes in Villq'es 

4446. SHRI B. P. MANDAL: Will 
the Minister of COMMUNICATIONS 
be pleased to state: 

(a) the number ot villages hav'.lll 
telephone connections State-wise; 

(b) whether they have any plan to 
bring more villages under telecom-
munications; and 

(C) the details of such plan, if any? 

THE MINISTE4R OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI NARHARI PlRASAD SUKHDEO 
SAl): (a) 13,004 villages were havinl 
Telephone facility on 1-4-78. Statewise 
break up is iiven in Statement I. 

(b) Yes, Sir, 

(c) 15,000 more villages are proposed 
to be provided with Telephone facility 
during the Sixth Plan period (1978-
83). Statewise break up is liven in 
Statement II. 




